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The Lok Sabha mer at Eleven of the Clock
[MR. SPEAKER in the Chair)

OBITUARY REFERENCE.
Death of Dr. N. B. Khare

MR. SPEAKER: | have to inform the
House of the sad demise of Dr. N. B. Khare,
who passed away at Nagpur on the 29th
March, 1970, at the age of 86.

Dr. Kharec was a Member of the Central
Legislative Assembly during the years 1935-
1937 and 1943-1946 of the Constitucnt
Assembly of India during 1947-48 and of
the First Lok Sabha during the years 1952
to 1957. He was a Member of the Viceroy's
Executive Council during the ycars 1943-46,
He was the Prime Minister of the erstwhile
C. P. and Berar and Alwar States. He was
a noted social worker and good parliamen-
tarian. . .

We deeply mourn the loss of this friend and
1 am sure the House will join me in conveying
our condolences to the bercaved family.

THE PRIME MINISTER, MINISTER
OF FINANCE, MINISTER OF ATOMIC
ENERGY AND MINISTER OF PLANN-
ING (SHRIMATI INDIRA GANDHI):
Sir. Dr. N, B. Khare was a well-known
public and political figure. He took an
active part in the early phase of our frecdom
struggle and underwent imprisonment in
that connection. He has rendered notable
service 1o the medical profession and in
other social welfare work.

1 should like to associate myself and this
House with the sentiments you have expressed
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and to send our condolences to the bereaved
family.

SHRI S. K. PATIL (Banaskantha): Sir,
Ialso join in these condolences. 1 have known
Dr. Khare all my life time. During 1937,
when we first made our Governments,
Dr. Khare was the Chief Minister, then
called Prime Minister of C. P. and Berar. He
was a very good social worker and a man
of independent thinking. He has died at a
mature age. But he lived all his life rendering
service to mankind.

SHR1T RANGA  (Srikakulam): Sir,
1 agree with all that has been said by all
of you. Dr. Khare came into this House in
1935 at a time when the national struggle
was at a low ¢bb and the British thought
they would be able to defeat the Congress.
We were able to defeat the Congress during
that general election. While we were together
here in the Central Legislative Assembly,
Dr. Khare used to play a very important
role. Afiecrwards, when he became Prime
Minister, it was unfortunalc that he came
into conflict with Mahatma Gandhi over a
technical crror committed by him according
to Bapu. But that technical error would not
be considered to be of any consequence at
all today in these days of amoral politics.
Dr. Khare revolted against Mahatma Gandhi
in a very spirited manner and displayed a
kind of political and personal courage which
has become very very rare now. Afterwards,
he became a member of the Viceroy's Exe-
cutive Council. During that short tenure of
his, he withdrew our High Commissioner
from South Africa, as a protest against the
policy pursued by the South African
Government. That also was a very coura-
geous thing. He was one of the minorities
of Indians in the Exccutive Council of those
days. He has quarrelled with Mahatma ol
the Congress on one side. He was supposed
to be with the British, but he would not
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bend. He would not bend either before the
Congress, with which he differed, or before
the British, He stood by India and India's
self-respect and he was able to win his way
and withdraw the Indian High Commissioner
from South Africa. In that way, he led the
way for the courngeous people and patriotic
people of our country. In retirement also
he lived like a lion and he was roaring like
a lion for the rights of the Vidarbha people.
He was a good friecnd. He wrote an auto-
biography. which is worth reading, to which
one of our friends has written a very good
introduction. We all moum his loss.

SHRI ANBAZHAGAN (Tiruchengode):
Mr. Speaker, Sir, on behall of the DMK
Party | wish to join others in expressing our
sympathy and griefl on the demise of
Dr. Khare. He was a great leader, a pioneer
in the liberation movement as well as a great
social worker. Everyone of us in this House
feels his loss. I wish you to convey to the
members of the bereaved family and other
people who are closely connected with him
our heartfelt condolences and gricf.

Nt oTwTATE Wit (W) -
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AT I A 47 fady & aragE W
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SHRI UMANATH (Puduk Kkottai): On

behalfl of my group, I also join in offering
our condolences to the bereaved family of
Dr. Khare.

SHRI VASUDEVAN NAIR (Peermade):
In the death of Dr. Khare we have lost one
of the old stalwarts of the freedom move-
ment. On behalfl of the CPI, I wish to oin
all the other Members of the House in paying
my homage to the departed leader.
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freamafe sgamsad,
A FW FIT AT ATZ(WAT AT WTE-
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SHRI SURENDRANATH DWIVEDY
(Kendrapara): Sir, on behalf of my party
and myself, 1 offer our condolences on the
death of Dr. Khare. He was a great patriot
and a veteran in our political life. He be-
longed to the old school of thought, no doubt.
One may differ with his political views but
it has to bc admitted that he was a person
who all along his political life had shown
courage and determination. Whenever  he
differed from his own partymen, for example,
when he was asked to resign from the Prime
ministership of CP and Berar at that time,
he showed uncommon courage to defy cven
Gandhiji and others. Although he joined
the Viceroy's Fxecutive Council when the
whole country was fighting the Britishers—
we were in the midst of the Quit India move-
ment—there is no doubt that he had never
compromised his position so far as India's
stand for freedom was concerned.

In other ficlds of activity he showed him-
self as a great scholar and a social worker.
We are sorry that such a person has gonc
from our midst. 1 wish you to send our
condolences to the bercaved family.

SHRI N. C. CHATTERJEE (Burdwan):
Mr. Speaker, Sir, on behalfl of my group 1
want to offer our tribute to the memory
of Dr. Khare. We do so not merely because
he was a brilliant member of the Chitpavan
clan—from that clan came great men of
India like Ranade, Gopa! Krishna Gokhale,
Lokmanya Tilak and Vir Savarkar—but
we offer our tribute to him because he
rendered great service to Mother India in
various capacities,

He had a brilliant academic career. He
stood first in the MB  examination but
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people were delighted to know that he came
all the way from Nagpur to Lahore and
stood first in the MD examination. That is
why he was so well up in Hindi and was so
very friendly with the Akalis.

He was a devoted follower of Deshbandhu
Chittaranjan Das and joined the Swaraj
Party. He was returned to the Central
Provinces Assembly, He later on had to
resign from it. That he did in obedience to
the mandate of the Lahore Congress. But
then again he came to the Central Assembly.

I know his worth as a member of the
Viceroy's Council. There was a lot of criti-
cism when he joined it but he proved him-
sell a successful statesman as the Common-
wealth Member. He fought for Indians in
Africa and in America. It was at his instance,
as one of my hon. friends has said, that the
High Commissioner was withdrawn from
South Africa.

I had the privilege to work with him in
the Hindu Mahasabha. I had the proud
privilege o succeed him as the President of
that organisation. The Lok Sabha had one
Member, Shri Deshpande, Secretary of the
Hindu Mahasabha, who represented two
conslituencies from the Central Provinces.
Onc was Gwalior and the other was Guna.
He had to resign one. We thought of
Dr. Khare from one of them. I went down
to Gwalior, and toured that place for days
together. The people all wanted Dr. Khare.
We made him stand from Gwalior and he
came to this Parliament with a thumping
majority.

In this Parliament there was some conflict
with Pandit Nehru. They could not pull on
together. He has described it himself in a
very fine chapter which he had contributed
to Shri Zacharia's study of Nehru.

Once, in his speech, Pandit Nehru did not
reply to his points. Pandit Nehru said—
1 quote:

“1 am very glad that Dr. Khare took
part in this debate and made the debate
very lively. He criticised our foreign
policy. 1 grant his right of criticism. When
he was on this side of the House, it
was difficult to understand his speeches
and now, when be is on the side of the
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Opposition, it has become much more

difficult to gather any meaning in  his

speeches. His criticism will have no effect

because it was only meaningless jargon.”
To that, Dr. Khare gave a befitting reply
and he said:

“My criticism did not have any cffect
not because it was mecaningless jargon,
but because Pandit Nehru had behind  him
serried ranks of voting automations who
had pawned their common sense o him.™

Sir, he was a great orator, a great speaker,
a good poct and a good writer. His bio-
graphy itself is worth studying, as my hon.
friend rightly said. We all associate with the
sentiments expressed and convey our con-
dolences to the breaved family.

MR. SPEAKER: The House may stand
in silence for a short while to express its
SOMTOW.

The Members then stood in silence for a
short while

ORAL ANSWERS TO QUESTIONS

SHRI SHRI CHAND GOYAL: Sir,
before you take up the Question, T would
like to invite the attention of the House to
two important events. First, our victory in
the Davis Cup and our young players, Shri
Premjit Lall and Shri Jaideep Mukerjee
deserve our congratulations.

MR. SPEAKER:
gratulations to them.

SHRI SHR1 CHAND GOYAL: Seco-
ndly due to the serious earthquake in Turkey,
thousands of people have died and they also
deserve our sympathies.

We extend our con-

Need-based Minimum Wage for Central
Government Employees

*661. SHRI S. M. BANERJEE: Will
the Minister of FINANCE be pleased 1o
state:

(a) whether a final dectsion has since been
taken to include the feasibility of need-based
minimum wage for Central Government
employees in the terms of reference of the
Third Pay Commission; and

(b) if not, the reasons for the same?
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THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI1 P. C.
SETHI): (a) Government propose to include
the consideration of the need-based minimum
wage in all its aspects in the terms of re-
ference of the new Pay Commission,

{b) Does not arise.

SHRI S. M. BANERIJEE: I am happy
that after all the sacrifices made by the
Central Government employees during 19th
September sirike, the Government have
decided to include the question of “need-
based minimum wage in the terms of re-
ference to the Third Pay Commission. I
would like to know from the Government
one thing. The minimum wage in H.S.L. is
Rs. 207.50 p. in H. E. L. it is Rs. 195 and in_
H. E. C. it is Rs. 195 which arc also Govern-
ment undertakingswhereas a Central Govern-
ment employee, in Railways, in Defence or
in Income-tax or anywhere, gets Rs. 141,
1 would like to know from the Government
whether they have taken a decision to see
that the interim relief is given to compensate
for this loss, for the amount which falls
short of ranging between Rs. 195 to Rs
207.50 p., and for the rise in prices and, if
so, whether any tine-limit has been fixed for
that.

SHRI P. C. SETHI: The question of
need-based minimum wage was also consi-
dered by the National Commission which
submitted its report in August, 1969, I
would like to point for the benefit of the hon,
Member the main point that the Commission
has made:

“We have, however, acceplcd the
principle that the capacity to pay will be
a rclevant consideration in fixing the need-
based minimum wage.”

The Commission itself has recommended
this. Now, the Pay Commission is being
appointed and this question of minimum
wage is also being referred to it. On the
question of interim relief, the Pay Commis-
sion will be free to give their decision or
their recommendation with regard to the
interim relief that is to be given and, as [
stated the other day duoring the Question
Hour, the Government will consider that,

SHRI S. M. BANERIJEE: 1 am not
referring to the privale sector or private
organisations. 1 have only referred to the



